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UNSTARRED QUESTION NO:4423
ANSWERED ON:20.02.2014
MULTI SECTORAL DEVELOPMENT PROGRAMMES 
Shanavas Shri M. I.

Will the Minister of MINORITY AFFAIRS be pleased to state:

(a) the details of the proposals received, approved and pending under the Multi-sectoral Development Programme (MsDP) in the
current year, State-wise; 

(b) the details of funds sanctioned for the Programme in the current year, Statewise; 

(c) the time by which the pending proposals are likely to be cleared; 

(d) whether the Government has conducted any review of the implementation of the said Programme and if so, the outcome thereof;
and 

(e) the details of the number of beneficiaries of the `Scheme for Leadership Development of Minority Women`` since its
implementation, State/UT-wise?

Answer

MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS (SHRI NINONG ERING) 

(a)to (c). Under Multi-sectoral Development Programme(MsDP), the State Governments are allocated funds for its implementation.
The plan proposals from State Government are received accordingly and the plan proposals from State Government with adequate
information and clarification have been approved by the Empowered Committee in the Ministry in its various meetings held till
12.02.2014. Remaining plan proposals of some of the states are scheduled to be considered by the Empowered Committee on
20.02.2014. The details of funds sanctioned under MsDP during current year is enclosed at Annexure-I. 

(d). The District Level Committees and State Level Committees, constituted for implementation of the Prime Minister's New 15 Point
Programme, are the Oversight Committees at the District and State levels to monitor the progress of implementation of MsDP. The
State Governments/UT Administrations are submits their quarterly progress reports on the implementation of MsDP to this Ministry. At
the Centre Level, there is a three tier monitoring mechanism to review the progress of implementation of MsDP. The Empowered
Committee at the Centre under the chairmanship of Secretary, Ministry of Minority Affairs, serves as the Oversight Committee to
review the implementation of MsDP. The progress under MsDP is also reviewed on half yearly basis by the Committee of Secretaries
(CoS) along with the PM's New 15 Point Programme and then reported to Union Cabinet. The progress of implementation of the
programme is also monitored by this Ministry with the States/UTs through regular meetings and conferences as well as visits of
officials. States in which slow progress of implementation has been found have been requested to expedite it. This matter has also
been taken up at the highest level in the States. 

(e). The details of the number of beneficiaries of the Scheme for Leadership Development of Minority Women for 2012-13 and 2013-
14 are enclosed at Annexure-II & III, respectively. 
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